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DEIHI LEGISIATIVE ASSEMBLY SECRETARIAT
‘ BULLETIN PART=-II
(Genergl information relating to Legislative & other matters)
Monday 19th June, 2000/Jyeshtha 29, 1922(Saka)

No. 94

DEIENTION AND RELEASE OF MEMBERS

The following message ad-diressed to the Hon'ble Speaker, Delhi
Vidhan Sabha was received from the Deputy Commissioner of Police,
North District, Delhi : =

" I have the hondur:to infomm you that Shri Harsharan
Singh Balli, MIA and Shri Avinash Sahney, MLA, Delhi

Vidhan Sabha alongwith others ware detained u/s 65 of
the Delhi Police Act, 1978 for disobeying the lawful

directions of Police near Matcalfe House at 12.05 PM

on 14/6/2000,

They were released at 12,10 PM from the same place
on the same day i.e. 14/6/2000/" '
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